FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR CACHET EVENTS AND

DESIGN SOLUTIONS PRIVATE LIMITED OPERATING IN THE EVENT

MANAGEMENT AND DESIGN INDUSTRY IN MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy

Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

expression of interest

2016)
RELEVANT PARTICULARS
1. |Name of the corporate debtor | Cachet Events and Design Solutions Private
along with PAN/ CIN/ LLP Limited
No. CIN: U74120MH2011PTC214121
PAN: Not Available
2. |Address of the registered 126, Santa Industrial Estate, I.B. Patel Road,
office Goregaon East, Mumbai City, Mumbeai,
Maharashtra, India, 400063
3. |URL of website https:/ / cedspl.stellarinsolvency.com/
4. |Details of place where N/A
majority of fixed assets are
located
5. |Installed capacity of main N/A
products/ services
6. |Quantity and value of main As per the latest audited Financial Statement
products/ services sold inlast | of FY 31-03-2020, the revenue of operation is
financial year INR 1,99,55,737/ -
7. |Number of employees/ No information is received from the
workmen management of the Corporate Debtor.
8.  |Further details including last For details, please contact at:
available financial statements cachetevents.sipl@yahoo.com
(with schedules) of two years,
lists of creditors are available Visit website:
at URL: https:/ /cedspl.stellarinsolvency.com/
9. |Eligibility for resolution For details, please contact at:
applicants under section cachetevents.sipl@yahoo.com
25(2)(h) of the Code is
available at URL: Visit website:
https:/ / sibppl.stellarinsolvency.com/
10. |Last date for receipt of October 20th , 2025

L { o JPON IR ) re (I -
TUTUEteTrCVents anu UesIgn Solutions P
{Under CIRP)

%@M?//
Authorised Signatory

IRPIRP

ivate Limited




11

Date of issue of provisional
list of prospective resolution

October 30th, 2025

12

Last date for submission of
objections to provisional list

November 04th, 2025

Date of issue of final list of
prospective resolution
applicants

November 14th, 2025

14

Date of issue of information

memorandum,

matrix, and request

resolution plans

prospective

evaluation
for

resolution

November 19th, 2025

to

15

Last date for submission of
resolution plans

December 19th, 2025

16.

Process email id to submit
EOI

cachetevents.sipl@yahoo.com

Sd/-
CA. Rajan Garg
Resolution Professional

IBBI/IPA-001/IP-P02397/2021-2022/13624

Address and Email ID as per IBBI registration
Flat No. 202, Wing B, 2nd Floor, Safal Twins,
Block Punjabwadi, Sion Trombay Road, Deonar,
Mumbai Suburban, Maharastra-400088

Email: fcarajangarg@gmail.com

Project-specific address:-

Stellar Insolvency Professionals LLP

Suite No. 5, 8th Floor, 207, Embassy Centre,
Jamnalal Bajaj Marg, Nariman Point,
Mumbai, Maharashtra - 400021

Email: cachetevents.sipl@yahoo.com

For Cachet Events and Design Solutions Private Limited- Under CIRP

Place: Mumbai
Date: 05-10-2025

ror Lachet Events and Design Solutions Private Limited
{Under CIRP)
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ACTIVE TIMES

other Direct

recently
permitting
stamp duty.
permission,

available,
no longer ni

Bank’s

CEO, officials, staff members, and
some customers were present.
Since only a few banks in Mumbai
had arrangements for stamp duty
payments, people were facing a lot
of inconvenience. To address this,
the Government of Maharashtra

Bank has now made this facility
so local residents will

stamp duty payments.
provide great convenience to the

tors of the Bank, the

issued a circular
some banks to collect
With the Government’s

Malad Co-operative

eed to go elsewhere for
This will

as well as local

Malad Co-operative Bank has
started the facility of paying stamp
duty (King) from 29th September.
This service was inaugurated at the

near Malad

residents. This service has been
started at the Bank's main branch

during working hours, and the

(East) Railway Station

hands of the Bank’s Chairman, Mr. Bank has appealed to people to
Vinod Mishraji. On this occasmn, make use of it.
Amit Shah to

inaugurate
India’s Eirst
cooperative
compressed
biogas plant in
Maharashtra
Delhi: In a cooperative members.
significant step for Maharashtra Chief
green energy and rural  Minister Devendra
Union Fadnavi will  be
Home and Cooperation present at the
Minister Amit Shah ceremony. Several

will inaugurate India’s

other state ministers

first cooperative- and leaders will also
owned plant for attend. The new biogas
producing compressed plant turns farm waste,
biogas (CBG) this like leftover sugarcane

Sunday. The event will
take place on October
S5, 2025, at 1:30
pm at the Sanjivani
University Ground in
Kopargaon, located

Maharashtra’s
Ahmednagar district.
The plant has been

pulp and crop stalks,
into a clean fuel. This
fuel can be used in
vehicles, industries,
and homes, much like
the commonly used
CNG.

The Chairman of
the cooperative, Vivek

8

to earn money from

their agricultural
waste.
This initiative

supports the national
government'’'s
programs aimed at
creating energy from
waste. The other new
units, the Spray Dryer
and Potash Granule
facility, will use by-
products from the
sugar process to make
useful agricultural
fertilizers, ensuring
that very little goes to
waste.

The
which

cooperative,
started in

built by the Sahakar Bipindada Kolhe, 1960, has grown from
Maharshi Shankarmo stated that this project a simple sugar mill
Kolhe puts the cooperative into a multi-faceted
Sakhar Karkhana, a at the forefront  business. it  has
sugar cooperative. of inable previ ;panded

Alongside the and innovative into producing
biogas plant, a new rural projects. He electricity, ethanol,
Spray Dryer and highlighted that by medicines, and
a facility to make converting waste into compost. This new
Potash Granules will fuel, the plant will biogas and fertilizer
also be launched. help nduce the use pro;ect continues its
The inauguration of tradi 1 fossil of buildi
will be followed by fuels, cut down on air industries that
a large meeting pollution, and create support the rural
for farmers and new ways for farmers economy.

Trump’s Image
Proposed on
Commemorative $1
Coin for
US 250th Anniversary

Washington: The
United States is
weighing the issuance

of a coin that
would feature
President Donald
Trump as part of

planned celebrations
to mark the nation’s
250th anniversary of
independence in 2026,
Treasury officials
confirmed on Friday.

Conceptual
drawings circulated
by state officials on
social media reveal
a coin design with
Trump raising a clenched
fist on one side, flanked by
the words “fight, fight, fight”
— a phrase that became
politically symbolic after the
former president survived
an assassination attempt
last year.

The other side of the
proposed coin displays a
profile of Trump with the
word “Liberty” above and
the inscription “1776-2026"
below, accordmg to images
posted by trea: t
Beach. The
yet finalized the design, buta
spokesperson described the
preliminary draft as a tribute
to the country’s resilience
and democratic spirit in the
face of challenges.

celebrations.

honored with
featuring the

a nationwide

D. Eisenhower.

hold due to
federal

many official
White House

they did
Trump

The  proposal
under a 2020
empowers the the first tinle
Secretary to living president appea

production of $1 coins in
2026 with dcaxgns hnked
to the

In 1976, the
bicentennial was sixmlarly
and the moon,

while the reverse bore the
xmngc of President Dwight

At present, further details
on the Trump coin are on

shutdown, which has frozen
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Utssav CZ Gold Jewels Limited
Assigned Credit Ratings By
Care Edge Ratmgs

Mumbai: Utssav CZ
Gold Jewels Limited
(Utssav, The Company),
(NSE Code: UTSSAV)
one of the leading
manufacturers of 18K,
20K, and 22K CZ gold
Jjewellery, plain casting
chcllcry in 22K, paper
casting jewellery in
22K, natural diamond

i Mr.
cxpencnce m the gold Pankajkumar Jagawat
industry, M Director of

jewellery
the company's strong
capital structure with
h:althy debt coverage

anaging
Utssav CZ Gold Jewels
Limited said, “We are
pleased with the ratings

s, its
scale of o;’)em(ions with

by Care Edge
Ratings, which reflect

P bility,
and an adequate
lxquldlty profile. These

ourstrong fundamentals
and disciplined
financial management.

jewellery, and lab-grown ratings reaffirm The These ratings are an
diamond jewellery in Company’s potential important endorsement
18K, has been assigned for sustained growth of our efforts to
credit ratings by Care and further strengthen consxstent]y su-engthen
Edge Ratings for its our stablhv,
bank facilities. in  the o rutione
« Long Term market posmon Earuer, performance, an e
Facilities - g:;: the company’s crcd:; o[l:i; V:Ausm:ssU with
BBB; Stabl ratings were assigne: efficiency. At Utssav,
lecacn) by Infomerics Ratings. we remain committed to

* Short Term Bank These ratings have now creating value through
Facilities -~ CARE been withdrawn after sustainable growth and
A3+ (147 Cr) Utssav provided the operational ecxcellence.
The ratings reflect required no-objection The recognition also

e p s strong d which was enhances the confidence
fundamentals and duly m:knowlcdged of our banking partners
highlight its financial by its bankers and and investors, and

discipline and business
stability. Care Edge
Ratings has factored in

submitted to Infomerics
on time.

Commenting on

further motivates us to
deliver on our long-term
vision.”

Shubman

Gill

made India’s
ODI captain

Mumbai: India
Test captain
Shubman Gill
was on Saturday
announced as the
team’s new ODI
captain. Gill has
replaced Rohit
Sharma in the role
just months after he
took over as the Test
captain from the
38-year-old. Rohit
and former captain
Virat Kohli, have
both been named
in India’s squad
for the upcoming
ODI series against
Australia away
from home which
starts on October
19. Shreyas Iyer,
meanwhile, has
been named vice-
captain of the team.

The Indian
Express learns that
Gill’'s appointment
as captain came
after the selectors
spoke to the Test
skipper informing
him that, keeping
the big picture in
mind, they wanted
him to captain the
side for the ICC
World Cup in 2027
to be played in South
Africa, Zimbabwe
and Namibia. Gill
also attended the
selection meeting on

Saturday.

Chairman of
selectors, Ajit
Agarkar, while
addressing the

media after India’s
victory over West

Indies at the
Narendra Modi
Stadium was asked
what the idea
was in replacing
Rohit as captain.
“I’s practically
impossible to have

ree different

captains for three
formats, just in

terms of planning,”
Agarkar noted
before adding:

“Obviously, at some
stage, you've also
got to start looking
at when the next
World Cup is. It’s
(ODI)is also a format
which is played the
least now. So you
don’t get that many
games to actually
give the next
captain to give them
that much time to
prepare himself or

plan.”

The selectors
had also kept head
coach Gautam

Gambhir in the loop
about the change of

leadership in ODI
cricket; from Rohit
to Gill. The baton
passing from Rohit,
who is 38, to Gill,
who is over a decade
younger, is a major
change of guard.
Suryakumar Yadav
was retained as
the captain for the
three-match T20
series post the ODI
series in Australia.

In his maiden
Test series as
captain, Gill

amassed 754 runs
in five matches in
England, averaging

75.40 with four
centuries. The
hard-fought series

for the Anderson-
Tendulkar Trophy
ended in a 2-2
scoreline. Even in
the T20 squad, Gill
is a vital member as
he opens the innings
with Abhishek
Sharma, his Punjab
teammate. Gill has
played 55 ODIs
and scored 2775
runs at an average
of 59.04 with eight
centuries, including
a 208 against
New Zealand in
Hyderabad in 2023.

INVITATION FOR Ex?ﬂ:ssmv OF mv:RssT FOR
CACHET EVENTS AND DI Vi

Mumbai: Bollywood
faces and live music
lent a touch of glamour
and entertainment to
Globoil India 2025’s
awards evening on 25
September. Actresses
Bhagyashree and
Vaani Kapoor attended
the Globoil India
awards, which mixed
cultural performances
and networking for
delegates at The Westin
Mumbai Powai Lake.
The programme also
featured a special set
by singer Farid Ahmed
and Babbar Mudasar,
who performed for
the summit audience
in addition to the
International Dance
and Fashion Show.
Sources at the event
described the night as a
relaxed complement to
three days of technical
sessions and trade
discussions. The 28th
Globoil India Summit,
organised by Tefla’s and
held 24-26 September
2025 at The Westin
Mumbai Powai Lake,
brought together more
than 2,000 delegates
from 60+ countries
to discuss market
outlooks, policy shifts
and sustainability
across the edible oil
value chain

Datuk Seri
Johan Bm Abdul Ghnm,
of Pl

Globoil India 2025
Wraps Up with
Glamour, Cultural
Performances and
Global Networking

Wilmar

& CsO -
International; Sarthak
Ahuja, Director, Niam
Ventures & Author;

Sanjeev Asthana,
President - SEA &
CEQ, Patanjali Foods;
Angshu Mallick, MD
& CEO, AWL Agri
Business;  Sudhakar
Desai, CEO, Emami
Agrotech & President,
IVPA; Thomas Mielke,
Executive Director,
ISTA Mielke GmbH -
OIL WORLD, Germany;
Dorab Mistry, Director,

Godrej  International
L., Singapore;
Mdm Salleh,

General,

Councxl of Palm OQil
Producing  Countries
(CPOPC); Dr. Fadhil
Hasan, Head of Foreign
Affairs Department,
GAPKI were some of the
distinguished speakers
at the event.

Speaking at the
event, Mr. Aadil Singh,
Director of Tefla’s said:
“Globoil India once
again proved to be a
world-class platform for
dialogue, collaboration,

and deal-making.
This year’s emphasis
on sustainability

and innovation will
shape the edible oil
industry for years to
come.” Globoil is a
Premier International
Confcrence

Commodities,
Dr. John
Senior

pects
Group, USA; Mahesh

Patel, Chairman & CEO,
ETG Group; Jeremy
Goon, CEO - FFM

Group of Companies

O)l1 Feed & Feed
Ingredients, Oilseeds
& Oleochemicals
organised by Tefla's
under the patronage of
The Solvent Extractors’
Association of India.
Kindly visit the website
www.globoilindia.com
for more information.

| HAVE CHANGED MY NAME FROM
DEEPAKKUMAR KANTILAL SAGAR TO
DEEPAK KANTILAL SAGAR

iblic Notice in Form XIII of MOFA (Rule 11(9) (¢))
¢ Sociel

Dklﬂu uty Registrar, Co-operativi
Dipomw of the Competent Authority

Thane

| HAVE CHANGED MY NAME FROM
KINNARI JITENDRA JAVERI TO

NoDDR/TNA/ deemed comveyance/Notice/3457/2025 - 290972025
Appimu-muuum..nmmmm; mmmnnummmvf
construction, Sale, Managemens snd Trassler) Act, 1963

a $1 coin
Liberty Bell

under section SA of the Maharashira Ownership Flats Act, 1963 KINNARI DEEPAK SAGAR
Firs Boor, Gavdevi Bhji Manuai, Near Gavdevi Msidan, Thase ANITA JADHAY TO SWATI
E-mail:- ddr.taa @ gmail.com Tel: 022- ‘.51.\ 1486 PRAVIN B-414- FLOOR-

4 -15-23 GHARKUL BUIDING NM JOSH!
1STX RORD BYCLLARLY STH WEST

drawn from
competition,

a prolonged
government

actxvlues as

o

RPIRP

ITBATCOMF/17/2025-2026/1080743818(1).
PAR HOLDER AAFPIST1TH Linify amount as’
nomines Holder X X x x 187cr same stale

TIMES. Editor,

n 7days of putisiing.

P:?:i&m e csozezs| | | WWeEll-wisher please

JACOB CIRCLE MUMBA-400011
Adn'lﬁv;lb.i.ﬁvi)lm\dmlu.&wlnd. m:aiu«(m Tat. & Disr.|  OLD NAME POONAM NARESH KINI TO
o NEW NAME PUNAM NARESH KINU
m_:‘;_,m‘::_-‘f‘ P N e, o .| | HAVE CHANGED MY NAME FROM
Vijaya 7. Indumati Gos! a.s-ﬂ.mumvudr.um MOHAMMAD SALIM TO SALIM
Gangaram Patil, |l Rajaai Panharam M, i Gln m Ilm SHAFIQULLAH KHAN AS PER
Ty cm Ld. 47, DOCUMENTS
Duam C And D (MSLI..]IJ mnﬁtmnm—:pcnﬂsmn e e e e ——
o A Vit CTS L. 21, m'l.- vin CHS Lt ke e e s per i | HAVE CHANGED MY NAME FROM
e e 1 g ¢ v meboned o, EAVGe o bt o oy st |  MOHAMMED SALIM TO SALIM
:F‘:;‘mm"wwdm mm::‘! e nh. ¢ ‘-:fb- Rcd on 16102025 -‘;-];l SHAFIQULLAH_ KHAN AS BER
sccundingly. aring in ave cr on p‘. sl DOCUMENTS
BN Bl 3o s i Rk, e D3, Bt (Vs T | [t U FROM SOHAIL /
Description of the Property - Mouje Khaci, TaL & Dist. Thase SOHAIL ABDUL MAJID SIDDIQUE /
SuneyNa/CTSNe. [ Wimva ] s SIDDIQUI SOHAIL ABDUL TO SOHAIL
G Sarvey N 173 ) aand PR ECITIN T ABDUL MAJID SIDDIQUI AS PER
i 3 DOCUMENTS
Sd/- | HAVE CHANGED MY NAME FROM
@ P ol sl NARENDRA MOHAN TANDEL TO
NARESH MOHAN TANDEL AS PER
Competent Authority Uss 5A of the MOFA, 1963. THE DOCUMENT.
November 04th, 2025
November 13th, 2025
Please Refer 10 the scrutiny proceedings |
i e 3 under secton 154 letr has compled by |
PAN HOLDER AVEPC1. PARUMEETA
VLION CHAKRAVARTL With remain amount s i i
T NHMIL Wi v Advertising A?enmes and Clients
tax 3ct to donee PAN HOLDER AICPV3852° | i
it e o] || 1€ responsible or the advertisement
: published today in DAILY ACTIVE

Printer/Publisher &

Our staff will not be resposible for
any advertising agency Readers and

be noted.




